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(d) Tbe support prices are prices 
paid to the farm er for bis produce 
and do opt include f.o.b. overheads. 
Our ioternal support prices cannot be 
linked with international f.o.b. prices 
of wheat.

1698. SHRI D. B PATSL : Will 
the Minister of WORKS AMD HOUS-
ING be pleased to  stato :

lb) whether the demand of the 
Government o f M aharashtra for funds 
for homing schemes have not been 
folly met for the year 1982-83, and 
1983-84 ;

(b) whether because of short 
supply of funds from Central Govern* 
ment the conditions in slums in Greater 
Bombay as well as in big cities in 
M aharashtra are deteriorating very 
fast ; and

(c) if so, bow Government propose 
to stop further deterioration of condi-
tions in stums ?

THE MINISTER OF WORKS 
AND HOUSING (SHRI ABDUL 
GHAFOOR) : (a ) The demand of the 
Government of M aharashtra for funds 
for Housing and Urban Development 
during 1982*83 and 1983-84 has been 
substantially met.

(b) and ( c ) ; Slum improvement is 
a state subject and outlays for schemes 
under it are provided in the Annual 
Plan provisions of States/UTa and 
schemes are formulated and imple-
mented by the States/UTs t he awe 1 via.

16»9. SHRI NARSINGH RAO 
SURYAWANSHI : Will tbe Minister 
of LABOUR be pleased to  slate ;

(a) the* measures taken by Govern-
ment to curb 'inhuman bondage* i.e. 
bonded labour„ exploitation of teen-
agers in public jobs/industrial caornpfeKfa 
daring Inst two< years ; and

(b) the number of States where
th is exploitation still exfota and what 
methods are propoeed for its com plete 
eradication ? •

THE MINjfSTBR O F LABOUR 
(SHRI T . ANJIAH) : (a) and ( b ) : 
Government have not received any 
report regarding' existence of tondMfl 
labonr system J n  public jobs/lndusfciai 
complexes. The incidence of h—ririi 
labour sy steal has been rieported to n s
12 States. As per tbe latest reports 
received from the StaM Governments, 
tbe total dumber of bonded laboueors 
identified and freed as on 28.2*I9&S 
was 1*77^062 out of which 1,34,802 
have been rehabilitated*

Under the Bonded Labour Syvtam 
(Abolition) Act, 1976, the responsi-
bility for identification, release and 
rehabilitation of bonded labourers 
rests with the State Governments and 
(hey have been requested to conduct 
periodic surveys to identify bonded 
labourers and take necessary steps toe 
their quick release and rehabilita tion.

With a view to supplementing the 
efforts of the State Governments, a 
Centrally Sponsored Scheme was 
launched by* (he Ministry of Labour in 
1978-79 under which the State 
Governments are provided Cfentral 
financial assistance for rehabilitation of 
bonded labourers. 1 *
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1700. SHRI N. DENNIS : W ttHbft 
Minister of FOOD AND CIVIL 
SUPPLIES be  pleased to state :

(a) the to ta l production of food- 
grains in the country during the year 
1983*84 and how far it has reached 
the target fixed by Government ;
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Exploitation of Bonded Labour and 
Teenagers in tbe Country




